an=
Title: Discussion on the demands for Grants No. 46 to 55 under the control of the Ministry of Home Affairs, 2017-2018.
HON. SPEAKER: The House will now take up discussion and voting on Demand Nos. 46 to 55 relating to the Ministry of Home Affairs.

Hon. Members present in the House whose cut motions to the Demands for Grants relating to the Ministry of Home Affairs have been
circulated may, if they desire to move their cut motions, send slips to the Table within 15 minutes indicating the serial numbers of the cut motions
they would like to move. Only those cut motions in respect of which intimation is received at the Table will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case any Member
finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the Order
Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the charges that

will come in course of payment during the year ending the 31%t day of March, 2018, in respect of the heads of Demands entered in the
Second column thereof against Demand Nos. 46 to 55 relating to the Ministry of Home Affairs."

Demands for Grants- Budget (General), 2017-18 in respect of Ministry of Home Affairs

submitted to the vote of Lok Sabha

No. of Name of Amount of Demands for Grants submitted
Demand Demand
to the vote of the House
1 2 3
Revenue Rs. Capital Rs.
46 Ministry of Home Affairs 4777,00,00,000 322,97,00,000
47 Cabinet 730,00,00,000
48 Police 6753,66,00,000
11171,64,00,000
49 Andaman and Nicobar  3736,68,00,000 526,59,00,000
Islands
50 Chandigarh 3802,35,00,000 332,85,00,000
- Dodra and Nagar Havell  000r4/00/000 389,16,00,000
2 12 2
5 Daman and Diu 88,09,00,000 96,95,00,000
1083,2 1
53 Lakshadweep 083,26,00,000 65,65,00,000
4 Transfer to Delhi 758,00,00,000
1411,01 72
55 Transfer to Puducherry 101,00,000 ,00,00,000

Hon'ble Speaker: Now, Shri Mallikarjun Kharge.
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HON. DEPUTY SPEAKER: Kharge Ji, as you are highlighting, defence is very important as it involves country's security. Secondly, law and order is
another important thing. Those kings, who ruled this country, gave importance to law and order in those days. We are the rulers now. We have to
allocate more funds to the Ministry of Home Affairs. Only then we can improve law and order. That is very important. The other day, the Minister of
Rural Development was talking about development. After the death of a person, what is the importance of rural development for him? In order to
protect the lives of citizens, the Ministry of Home Affairs must be given more importance next to Defence and it must be given more funds. Then,
they can give funds to the State Governments to modernize the Police also.

SHRI MALLIKARIUN KHARGE : That is why, initially I told that if law and order is good, everything is good. If you keep peace, all industries will run.
If industries close, then there will be no taxes, no income and no salary and they will also go. Therefore, I am insisting that he should assert and
should get more money.

HON. DEPUTY SPEAKER: Then, the whole House will support.
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3fiz Steeft s A ypw: aa waefl; Fealar 9.30 @t Siecht 2nsa @t wior e, ... (wwErmor)

SHRI ANANTHKUMAR: Mr. Deputy-Speaker, Sir, the hon. Governor's conduct cannot be discussed on the floor of the House. Therefore, I would
request you to restrain the hon. Member, Shri Mallikarjun Kharge ji. He is a senior and experienced leader. ...( Interruptions) How can you discuss
that?

HON. DEPUTY-SPEAKER: Without mentioning the Governor, he can say whatever he wants to say. Without mentioning the Governor, let him say
whatever he wants to say.



... Interruptions)

SHRI MALLIKARIJUN KHARGE : This is not unparliamentary. This is as per parliamentary procedure and as reported by even the newspapers. A

letter was also written by the Governor to Shri Parrikar on 12th March, 2017. The results were announced on 11" March, 2017 at 7 p.m. The letter
was given at 2 o'clock. ...(Interruptions)

HON. DEPUTY-SPEAKER: Shri Kharge ji, you raised this matter two days back. Our hon. Speaker was in the chair The hon. Speaker gave the ruling
that in this House we cannot discuss the conduct of the Governor or the functioning of the Governor. She gave that ruling. According to that, you can

speak.
... Interruptions)

HON. DEPUTY-SPEAKER: On the Adjournment Motion only she mentioned this. The record is there. When Kharge ji gave the notice for Adjournment
Motion, she gave the ruling that the conduct of the Governor cannot be discussed here. That is the ruling.

.(Interruptions)
MR. DEPUTY-SPEAKER: That cannot be discussed in the House. That is all.
...(Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): This is the debate on the Demands of the Ministry of Home Affairs. ...(Inferruptions)

HON. DEPUTY-SPEAKER: I understood what you wanted to say. Please take your seat. Already there is a ruling. I cannot go beyond that. When the
hon. Speaker has given the ruling, we have to according to that.

...(Interruptions)

HON. DEPUTY-SPEAKER: We come across many issues in the newspaper. We cannot take up all those things here.
...(Interruptions)

SHRI K.C. VENUGOPAL : Hon. Speaker's ruling was on Adjournment Motion only. ...(Interruptions)

HON. DEPUTY-SPEAKER: The ruling of the Speaker was on discussion on the Governor's conduct.
...(Interruptions)

SHRI MALLIKARJUN KHARGE : I want to bring it to your kind notice that an Adjournment Motion was given and the same was not admitted. It was
totally rejected. ...(Interruptions)

HON. DEPUTY-SPEAKER: While giving the reasons, she gave this ruling. I was there at that time.
...(Interruptions)

SHRI MALLIKARIUN KHARGE : 4€/+ Here, I am referring to the Department of Home Affairs, which is connected, and we are debating to vote on the
Demands of the Ministry of Home Affairs. ...(Interruptions)

HON. DEPUTY-SPEAKER: The conduct of the Governor cannot be discussed.
...(Interruptions)

SHRI ANANTHKUMAR: In whatever manner, and in whatever discussion, the hon. Member wanted to raise the issue and wanted to discuss the
conduct of the hon. Governor, it is not acceptable. It is out of procedure....(Interruptions)

HON. DEPUTY-SPEAKER: Without mentioning the Governor, you may speak or say whatever you want say.
...(Interruptions)

HON. DEPUTY-SPEAKER: There is a way to tell. You are an experienced Member. You can say without mentioning the Governor.
...(Interruptions)

SHRI MALLIKARIUN KHARGE : I never took the name of Governor. ...( Interruptions)

HON. DEPUTY-SPEAKER: You cannot talk about a particular State Governor.
...(Interruptions)

SHRI MALLIKARJUN KHARGE : Sir, I am also submitting a letter which may be placed on the Table of the House. What is this then? You have not
accepted the fact. ...(Interruptions)

SHRI K.C. VENUGOPAL : Deputy-Speaker Sir, you have experience in Tamil Nadu also. d€; #

SHRI ANANTHKUMAR: It is not an issue of authenticating or not authenticating by the hon. Leader of the Congress Party. It is only about whether



the conduct of the Governor can be discussed or debated on the floor of the House. He cannot. He is saying that they are not discussing under the
Adjournment Motion or the Demands for Grants. We cannot discuss in the House at all the conduct of the Governor. ...( Interruptions) The hon.
Governor of any State may speak to the Finance Minister. There is no wrong in that.

SHRI K.C. VENUGOPAL : Hon. Parliamentary Affairs Minister is saying that we cannot discuss the conduct of the Governor. It has come to light that
a Governor had talked to a Central Minister in regard to inviting a particular person. Are you admitting that? This is the television interview given by
the hon. Governor. a€| (Interruptions)

SHRI ANANTHKUMAR: Shri Venugopal is misleading the House. The hon. Governor can definitely have a conversation with the Finance Minister.
What conversation they had regarding the State of Goa, is up to them. The question is this. The conduct of the Governor cannot be debated on the
floor of the House. ...(Interruptions)

SHRI K.C. VENUGOPAL : d€/* That is what the television interview has brought out. It is highly undemocratic. How can you justify that?
..( Interruptions)

HON. DEPUTY-SPEAKER: I will give the ruling.
...(Interruptions)
SHRI K.C. VENUGOPAL : Where else can we discuss these issues? We are discussing the Demands of the Ministry of Home Affairs. ...( Inferruptions)

HON. DEPUTY-SPEAKER: If you want to discuss about the conduct of the Governor, there is a procedure. In that way, you can discuss, not straight
away like this. There are procedures for impeachment, etc. You give notice.

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Mr. Deputy Speaker, Sir, we are discussing the Demands for Grants of the Ministry of Home
Affairs. In the Rules of Procedure and Conduct of Business in Lok Sabha, it is written categorically that the relevant issue should be discussed.
...(Interruptions) 1 know you are a learned person. I also know a little bit. ...(Jnferruptions) During the discussion on the Demands for Grants, can
we discuss the conduct of the Governor or a television interview given by somebody to somebody.

SHRI K.C. VENUGOPAL: Not somebody.
SHRI S.S. AHLUWALIA: Mr. Venugopal, when I am on my legs, please wait for a minute.

Sir, can we discuss the conduct of the Governor here? I want your categorical ruling on this point.

HON. DEPUTY SPEAKER: I have already given the ruling that the conduct of the Governor cannot be discussed in the House. If they want to discuss
anything, there is another procedure and let them follow that procedure. That is my ruling.

Khargeji, please continue your speech now.

SHRI MALLIKARJUN KHARGE : Sir, I am not discussing the conduct of Governor. I am discussing here what the Constitution says, what she replied

to the Finance Minister and what the Finance Minister said to her. I have quoted that. I am not casting any aspersion or attributing any motive. I am
simply telling that this has appeared in the media and everybody knows this. It means that interference from the Home Ministry is there. That is my
charge. It is a question of administration and to do better administration, this House is sanctioning funds. zo1 @3t & 22 & it amudht Reuif3ffert
vorsefeferet aft gl sar voprsefaferdt fbaer wzel A fere sl aot amuwml G & 28 8, 5D AIas[a MU cllol T @2 23 &, Ul wirdl, 32 aig Awifven waiert, omrdlern
S oier anféwear féran 23 8, ¥ clell &t sere ana ordf For & at fpareht ot &...(caumer) Sk 3, el sft @ {f¥se &) smu saon gz sccfiorT wwr & e 3,
dis-alls @2 2ol b ferw F) o firem 8, usal 33 A RS ;oY IS U frem, wdt fren, ast dfiw fifdees gomar b e 32 w2 3 & But here, only 12 hours
have been taken. At 7.00 p.m. results were announced and at 2 o'clock the letter was given. How can it be done? This is very important. It is the
responsibility of the Home Ministry to safeguard democracy in this country and the Home Ministry is also responsible to safeguard the interests of
Dalits in this country. I cannot go and beg somewhere else. I am begging here in this House. &€! (Interruptions)
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Sir, the letter says like this. 'I, Mridula Sinha, Governor of Goa, hereby appoint Shri Manohar Parikkar as the Chief Minister of the State of Goa.
He will assume office from the date he is administered the oath of office and secrecy.' 4€/=

SHRI ANANTHKUMAR: Sir, the communication of the hon. Governor of Goa, about incumbent Chief Minister, about letter written and authenticating
of the letter -- all these should be expunged from the records...(Interruptions)



SHRI MALLIKARJUN KHARGE : How can you do it?...( Interruptions)
HON. DEPUTY-SPEAKER: I have already given my ruling.
...(Interruptions)

SHRI MALLIKARJUN KHARGE : This is relating to the Ministry of Home Affairs...(Interruptions) He is our guardian; he is the guardian of the
democracy; and he has to safeguard it...( Interruptions) What is this?

The hon. Minister can respond afterwards €,

Sir, there were four /options. First was, the group of parties, which had pre-poll alliance commanding the largest number. Second was, the
single largest party staking a claim to form the Government with support of others. Third was, the post electoral coalition with all partners joining
the Government. Fourth was, the post electoral alliance with some parties joining the Government and the remaining, including the independents,
supporting the Government from outside.

A oh otk &, A st v 3 oft ol oY, SE) *
SHRI ANANTHKUMAR: Sir, I am on a point of order.

The hon. leader of the Congress party in the Lok Sabha is very experienced Member. zsdt sft ager arepardt 2 afiz ot ars Remer 3mm B A 36 g §)
....(craeer) 368 asoifeas amet Sirer ast sl ol Bien, safte sy Huz ava & &

Sir, if you see, rule 352(v) of Rules of Procedure and Conduct of Business sin Lok Sabha says:

"A member while speaking shall not (v) reflect upon the conduct of persons in high authority unless the discussion is based on a
substantive motion drawn in proper terms"

Sir, here, we are having a discussion on the Demands for Grants relating to the Ministry of Home Affairs. Kharge-je started the debate, of
course, with wrong numbers being dialed and spoken in this august House, about various items in the Demands for Grants. That is okay. But I do
not understand, how come he has started his discussion on the conduct of the hon. Governor of Goa, Manipur and other States?

Sir, you have been continuously reminding him that the hon. Speaker's ruling is there while he tried to move the Adjournment Motion on this
issue.

Sir, you also gave twice your own ruling that he cannot discuss such issues. You also very clearly gave a ruling that whatever he has spoken
on this issue, should not go on the records of the House. Despite that, he is continuously repeating the same things.

Through your kindself, I urge the hon. Leader of the Opposition to restrain himself, and continue and conclude his speech on the Demands for
Grants...(Interruptions) Sir, he has taken more than his party's allotted time.

HON. DEPUTY-SPEAKER: That I will take care of.
...(Interruptions)
PROF. SAUGATA ROY (DUM DUM): Sir, I am on a point of order.

The Minister of Parliamentary Affairs was just mentioning rule 352(v), in which it is mentioned that people in high authority cannot be
discussed excepting by a properly worded and framed motion. That is all right. We all know that.

But you please read Demand No. 47 of the Ministry of Home Affairs -- the Development Heads, General Services, President/Vice-
President/Governor/Administrator of Union Territories, for which certain money is allocated.

Now, Governor is in the Ministry of Home Affairs' Demand No. 47, Cabinet. So, how come you say that Governor cannot be discussed? He is
not discussing but Governor can be discussed. You read this Demand.&€}

SHRI ANANTHKUMAR: Sir, Prof. Saugata Roy should understand that they can definitely discuss about the expenditure part of the hon. Governor but
not any other thing....(Interruptions)

PROF. SAUGATA ROY : If you discuss expenditure, €=
SHRI K.C. VENUGOPAL : €/ *

SHRI MALLIKARJUN KHARGE : Sir, I am not criticizing the Governor or his conduct. Simply, I am pointing out as to how the Central Government is
misusing its powers in the States. We are living in a Federal structure of Government. They should respect the Constitution....(Interruptions)

adt Sft, adron waa & 3 aden Sfaes spdAsw: off @ Wie @ &, wa oft 3eaiar sl urdt 6 #ifdar i Sfaes pAsw: St @ wie fown,...(@werer) aen amu duz
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it waa & b Sface apdswe it o so1 Sor @t dan 2fdenar e 2, Brrb asa s MRt & 33m wRYy Agafdsn afg S oft 39 2, 301 wft A @ FA awEmEE], e
Folen! Wl &, Afdvel arst aen w2 33 &7 €+ it aran asa Sface swdAsws: o war &, e oft ugt 2o, ... (@)

SHRI K.C. VENUGOPAL : Sir, there are only three BIP Ministers, apart from them, there are nine from other parties. 4€; *



HON. DEPUTY SPEAKER: Kharge ji, please wind up. There are many members to speak. I cannot allow this discussion like that.
... Interruptions)
SHRI MALLIKARIJUN KHARGE : Sir, Dr. Ambedkar said:
"&€lit is quite possible in a country like India — where democracy from its long disuse must be regarded as something quite new —

there is danger of democracy giving place to dictatorship. It is quite possible for this new born democracy to retain its form but give
place to dictatorship in fact. If there is a landslide, the danger of the second possibility becoming actuality is much greater.”

When they get absolute majority; when they get thumping majority; there is every possibility that this may lead them to dictatorship.
Sir, I want to finish by quoting the same thing what Dr. Ambedkar said in 1949. He said:
"The second thing we must do is to observe the caution which John Stuart Mill has given to all who are interested in the maintenance of

democracy, namely, not "to lay their liberties at the feet of even a great man, or to trust him with power which enable him to subvert
their institutions"."

HON. DEPUTY SPEAKER: Kharge ji, please wind up.
...(Interruptions)
SHRI MALLIKARJUN KHARGE : Sir, Dr. Ambedkar further said:
"This caution is far more necessary in the case of India than in the case of any other country. For in India, Bhakti or what may be called

the path of devotion or hero-worship, plays a part in its politics unequalled in magnitude by the part it plays in the politics of any other
country in the world. "

g e fore dicton safen sredt @ R snu adven &3 o) afdia @ &, vos & ot o dlerY 3, et urdt o oft s e e 3 L. (earor)

He further said, bhaktiin religion may be a road to the salvation of the soul. But in politics, bhakti or hero-worship is a sure road to
degradation and to eventual dictatorship.

If things go on like this, there will be dictatorship. Therefore, I request the Minister to control everybody according to law and you run the
Government according to the Constitution. I hope, at least now you will take this suggestion very seriously.

With these words, I conclude.

HON. DEPUTY SPEAKER: I want to inform the House, those Members who want to lay their written speeches — that can also be taken into
consideration — they are allowed to lay them.
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*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): Now days, we can't predict about any natural calamity. In view of this our Government is
the first ever to prepare National Disaster Management Plan in the 2016 in the country. The NDMP has been aligned broadly with the goals and
priorities set out in the Sendai Framework for Disaster Risk Reduction. The Vision of the Plan is to make India disaster resilient, achieve substantial
disaster risk reduction, and significantly decrease the losses of life, livelihoods, and assets — economic, physical, social, cultural and environmental —
by maximizing the ability to cope with disasters at all levels of administration as well as among communities.

The process of sealing Indo-Pak border in Rajasthan, Punjab, Gujarat and Jammu & Kashmir has been started. The Government has approved
Rehabilitation Package of Rs. 2000 crores for Displaced Families from Pakistan occupied Jammu & Kashmir and Chhamb under the Prime Minister's
Development Package for Jammu & Kashmir, 2015.

Recently our Government has passed the Enemy Property Bill to make amendments to the Enemy Property Act, 1968. The enemy properties
that have been vested in the Custodian remain so and they do not revert back to the enemy subject or enemy firm.

Enhancement of Pension for Freedom Fighters under the Swatantrata Sainik Samman Pension Scheme is a welcome move.
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*SHRI VINAYAK BHAURAO RAUT (RATNAGIRI-SINDHUDURG): In the contextual framework of the internal security of India, Ministry of
Home Affairs has a very salient role covering the entire spread of the country. In that sense, the Hon'ble Finance Minister has been fairly generous in
enhancing the overall budgetary allocation for the Ministry of Home Affairs by 11.24 per cent with an overall provision of Rs. 83,323.30 crore vis-A -
vis Rs. 75,355.48 crore for 2016-17.

The provision includes Rs. 54,985.11 crore allocated for seven paramilitary forces who have a wide mandate on internal security and
protection of critical national infrastructure. The intelligence Bureau and National Intelligence Grid have an allocation of Rs. 1577.07 crore and Rs.
45.57 crore. There is also a provision of Rs. 287.13 crore for education, training and research.

With the foregoing narration of allocations, I wish to emphasize that we have a very challenging security situation to cope with. I would like to
highlight some issues of grave concern for our nation.

We all know that the CRPF is deployed for internal security; action against Maoists in some State and in operations against militants in J & K
and North-East. It is a multi-faceted problem with social and economic dimensions and we have to face it with diligence and perseverance. It cannot
be an issue of expedient political discourse.

The second issue which is of very serious concern relates to growth of ISIS cells in many States in the country. Unfortunately, we have been
taking a benign attitude about the emergence of these cells, little realizing the havoc, such cells have enacted in various countries. We need to
upgrade our intelligence grid and create an intelligence framework to locate and neutralize these cells in their primary, lest they become a menace
to the integrity and security of the country.

Under Demand No. 46, the Centrally Sponsored Scheme, there is a mention about PM's package for relief and rehabilitation of Kashmiri
migrants. I should like to believe this is a reference to the relief/rehabilitation of Kashmiri pundits who were forced out of Kashmir valley. It is very
sad and depressing phase in the history of independent India. No government has shown the courage and aptitude to give justice to the migrants.
This Government had specifically promised to ensure the return and rehabilitation of the migrant Kashmiri Pundits. It was expected that specific
zones will be earmarked and colonies will be built to enable them to move to their cherished land. We all know that the militants, who were initially
responsible for their forced migration, are opposing their return and rehabilitation on the facile plea that this will result in demographic imbalance in
Kashmir valley. We want to know, who has been guilty of demographic ethnic cleansing in Kashmir. We reiterate that the promise made to Kashmiri
migrants for their return and rehabilitation be honoured.

Fourthly, I would like to add a few lines about the "Development of Infrastructure along Indo-China Border" which also finds mention in the
Budget. I humbly request the Hon'ble House to ask the Government to give special priority to this work.
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*SHRIMATI SUPRIYA SULE (BARAMATI): The Government has allocated Rs. 97,187 crore to the Ministry of Home Affairs in this year's
Budget, which is 5.4% increase from the revised estimate of Rs. 92,170 crore in 2016-17. Compared to the budgeted allocation in 2016-17 of Rs.
88,547 crore, this is a 9.7% increase.

More than 80% of the Budget is allocated to police with provision of Rs. 78,000 crore. This is a 6.4% increase from the revised estimate of
Rs. 73,328 crore in 2016-17. The grants to the Union Territories constituted 13.7% of the budget of the Ministry of Home Affairs. The grants
released to the union territories increased by only 0.05% to Rs. 13,357 crore in 2017-18 from Rs. 13,350 crore in 2016-17. The rest of the 6% of the
Budget is spent on disaster management among other miscellaneous items. The expenditure on disaster management, rehabilitation of refugees and
migrants is increased by 19.2% to Rs. 5,830 crore in 2017-18.

Budgetary allocation to border and police infrastructure has increased by 37.9% in 2017-18 to Rs. 7.047 crore from Rs. 5,112 crore. Though
this is a positive step, the budget allocated in 2016-17 of Rs. 5,646 crore remains underutilized. This underperformance is also highlighted by the
Standing Committee. As infrastructure augmentation is important, the Government must release the allocated funds. Maintaining border check
posts, inducting high tech surveillance in the borders and setting up mobile check posts in the coastal areas are crucial to buffer the country from
infiltrations.

Funds allocated to modernization of the police force decreased by 9.5% to Rs. 2,022 crore in Budget 2017-18 as compared to the revised
estimate of Rs. 2,235 crore in 2016-17.

The central armed police forces face total staff shortage of 7%. According to the Bureau of Police Research and Development, forces facing
relatively high vacancy are Central Industrial Security Force (10%), Indo-Tibetan Border Force (9%), National Security Guards (8%).

The detailed demand for grants for Ministry of Home Affairs reveals that the budget allocated to National Disaster Response Force (NDRF) is
Rs. 650 crore; which is less than the revised estimate for 2016-17. The funds assigned to infrastructure for disaster management also declined
compared to the budget estimate of Rs. 212 crore in 2016-17. It is important to be prepared for dealing with disasters. In the last two years since
2015, the Indian subcontinent especially the places along the coast, were subjected to weather vagaries like floods, cyclones, untimely rainfall.
Though India has a full fledged National Disaster Response Force, it is the Indian Army that reaches the site of disaster before NDRF. There are
staff, response personnel and disaster management skill shortages reported in NDRF. The Government must thus increase its allocation to NDRF,
which can be deployed to augment the capacities and capabilities of the disaster response force.

The National Cyclone Risk Mitigation Project is overlooked the most with its budget declining from Rs. 159 crore in 2015-16, to Rs. 11.9 crore
in 2016-17 and Rs. 4.25 crore in the present budget.

Under the Home Affairs Ministry, the Department of Police is allocated an estimate of Rs. 78,000 crore in 2017-18 budget. This is only a mere
6% increase compared to the revised estimates for 2016-17.

Expenditure in 2017-18 for capital outlay of border infrastructure has decreased to Rs. 2,355 crore compared to the 2016-17 Budget. Given
the increased breaches in the border by foreign elements and instability especially across the Line of Control, the Government must have
strengthened border security. Rather, total expenditure for border infrastructure and management is estimated at less than in the previous year's
budget, at Rs. 2,600 crore. The Central Government must take into consideration the precarious situation of soldiers at the borders and must invest
to improve the infrastructure here.

Infrastructure available to the police force is crucial for them to maintain law and order efficiently. In line with these needs, the Centre must
have increased the budget allocation. But, the expenditure for modernization of police forces for 2017-18 year is estimated at Rs. 2,022 crore, which
is less than the revised estimates of Rs. 2,235 in 2016-17. An important scheme under modernization of police force, Crime and Criminal Tracking



Network and Systems (CCTNS) is allocated Rs. 800 crore. This amount is less compared to the revised 2016-17 estimate of Rs. 845 crore.

The Central Government prides itself for promoting cooperative federalism. But the grants-in-aid to the States for maintenance of police in
2017-18 Budget is Rs. 3,117 crore, which is less than the revised estimates of grants in 2016-17. The Centre must increase its devolution to the
states, to augment them in maintaining law and order.

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Sir, I stand here on behalf of the All India Trinamool Congress in support of the Demands for Grants of
the Home Ministry. But it saddens me that the hon. Finance Minister is not here considering that this is not an important subject. I am saying this
because in this speech of his on page 36 he has given a list of important Ministries and amongst those important Ministries Home Ministry is not
there. So, it is saddening that it is considered by the Government that Home Ministry is not important.

I think that the internal security is one of the most important issues by which we live safely in this country. The Home Ministry takes care of
the internal security and we have the brave jawans who are protecting us. But even before starting, I want to pay respect to all the jawans who
have lost their lives in protecting us over the last few years.

I would also like to congratulate this Government for selecting a lady as the Director General of SSB. I think that it is the first time in history
that a lady is commanding the SSB. I congratulate the Minister for it. I also would like to request him that there was a decision and a promise to
have about 33 per cent of the forces as women, but as of today we have about 6 per cent and these girls are working very hard to protect us. They
are doing the international borders, and they are maintaining law and order. This House has very rightly passed the Maternity Benefit Bill. I would
request the hon. Minister to consider about these girls, these ladies and these young women that when they give birth, then at least for two years
give them posting close to their homes so that they can take care of these little future citizens.

I would also like to congratulate this Government and the hon. Minister for increasing the scholarship of the children of the jawans, and
raising the amount of money and the number of children to be included both boys and girls.

But as I have congratulated on these good points, let us come to the sour ones. As regards the authorized strength of the forces, you know,
that our country has a very long international border. The land border is more than 15,106.7 kms. and the coast line is 7,516.6 kms. It is a very large
border for any country with seven different neighbouring countries out of which some of them are friendly countries and we also have non-friendly
countries. So, the fencing is not complete. The forces that guard us, guard our motherland and guard our very favourite Bharat Mata are the Assam
Rifles, BSF, CISF, CRPF, SSB and ITBP whose authorised strength has been 9,67,816 but as of today, we are lacking 73,464 jawans. The vacancies
are lying and we are not filling them up. I would request, when you are filling those vacancies, hon. Sir, please give cognizance to the girls also who
are doing very well. We have been to the border and we have seen how much hard work they do. Along with that, it is astonishing to see how, in
spite of policing having changed too drastically, today, we have the foreign terrorist groups, we have the threat of ISIS, we have cyber crime.

Regarding budget allocation and expenditure, we are starting right from Grant nos. 46 to 53. We see that it is not being spent and the
percentage increased over 2016-17 as far as Grant no. 46 is concerned. It is (-)48.6 per cent. So, I wonder how this is happening. In Grant no. 48 for
Police Budget that it is (-)3.65, and for overall, it is (-)5.93. Instead of increasing the budget, the budget has gone down.

If we look at the expenditure, Grant no. 46, we have spent least amount in the year 2016-17 over the last three fiscals. Only 80 per cent has
been spent. I wonder, how? We do not have up-to-date equipment. Why do these jawans not have mine protected vehicles who are in the left-wing
extremism areas? We were told that there is no money to buy those mine protected vehicles. But, here we see that the money is not being spent.
So, there surely seems to be a gap between expenditure, requirement and allotment which need serious concern.

As far as Police Grant is concerned, if we consider the Budget Estimate, the Revised Estimate and expenditure, that is the lowest in the last
three fiscals and the whole amount has not been spent. This year, for machine and equipment, only 1.7 per cent of the whole has been given. For
arms and ammunition, 1.46 has been given. We think that this has to be increased because when our poor jawans are facing terrorists, they have to
be equipped to the teeth. They have to be more equipped than terrorists to take them on and protect our motherland. I do not understand why the
allotment has been slashed as far as the cyber crime registry, the crime and criminal tracking system and the left-wing terrorism heads are
concerned.

I would also like to draw the attention of the hon. Minister here that the condition of women in this country, the safety, security of women in
the country is still at stake. It is only three days ago on the day of Holi, a young mother was gangraped and to save her life, she had to jump from
the first floor of the building here in the city of Delhi. So, let us imagine the plight of women all over the country in the rural areas without her
clothes. She was being gangraped. She lay on the street without her clothes for minutes together before an autoriskshawala came and took her up
to the police station as per media report.

We are sometimes talking about an app which will come on the smart phones of the women, My question to you through hon. Chair is: How
many of us or how many of our rural women, how many of the agricultural women workers and how many women labours have smart phones? Only
27 per cent of this country uses smart phones. If the App is on a smart phone, no girl while being raped or tortured can dial that App to get police.
You have to think of some better way by which we can protect our women.

The Nirbhaya Fund was not spent. When the Nirbhaya kaand had taken place, it had been decided that in all buses, in the evening, one or two
police constables would remain for protection of women. I do not know whether those constables are still there.

The problem remains because we are running short of staff. Like I said, 73,000 and odd constables are required for proper functioning, but
they have not been appointed.



I would also like to draw the attention of the august House and, through you, Sir, that of the Minister to the fact that between July 2016 and
January 2017, the number of law and order incidents that shook us up in Jammu and Kashmir was 2,392; the number of civilians killed was 73; and
the number of Forces' personnel killed was two. In the North Eastern Region, we experienced 484 incidents in which, of course, 87 extremists were
killed, 17 Forces' personnel had been killed, and 48 civilians had been killed. It looks like a war being raged all around our borders.

Amongst the Forces that we have, we have an elite Force known as the National Security Guard. There are four regional hubs — Kolkata,
Chennai, Mumbai and Hyderabad. Now, they are doing good work. They are practising and they are being trained in situations like if an aeroplane is
hijacked, how they are going to take out the hostages. They are being trained for all that.

I know about the Kolkata set up because it is close to the Airport. I have been writing, and it has all been futile, that it is actually a five-
minute drive from their hub to the Airport, but it is a congested market place. So, I have given one whole MPLAD fund to build additional subways so
that people can go down and the road is kept empty for the NSG jawans. There is 160 Battalion of BSF also there. I am doing this so that they can
reach the Airport when their requirement comes.

Through you, Sir, I would like to request the hon. Minister here that if you can have a flyover or an elevated corridor for them — it is a short
distance of two to three kilometres — then they can reach the main road from where the Airport is only another two kilometres. God forbid, if
anything happens in the eastern region of the country, they will be able to move very fast. They are very hardworking and we see them practising
throughout the day and night; they are also doing recce. I also suggested to them as to why they do not have a helipad there. They said it was not
possible because it is a congested area. Bypass is not possible; so, an elevated road or a flyover from their hub — BSF and NSG are opposite to one
another on Badu Road — to the main national highway of Jessore Road, then, in the event of any terrorist attack anywhere in the eastern part of the
country, they can reach the Airport very fast.

I would also like to draw the attention of this august House to the fact that India is a very large country with very, very long international
borders, like I said, and coastal region. It is because of the unguarded coast that we had the misfortune of seeing the day when our enemies took a
boat and came up to Maharashtra where people were shot dead. Now, I understand that there is always water in Rann of Kutch in Gujarat and it is
difficult to build a fence. I also understand that we have the tidal waves in Sundarbans and it is difficult to maintain the fence. In spite of the
difficulties, we will have to think of something. For the last seven or eight years, I have been talking about this and I have been hearing that we are
getting technical support from international friends to have laser fences, thermal detectors, night vision gadgets, but till date that is not there. Every
night, hundreds of infiltrators come in through these open porus borders. The BSF has to be more careful. They are also standing for hours together
guarding the borders. If we can have more number of jawans, then the shift can be of lesser hours. They can be serer diaseent 38 3B &) e G w2-
¥ A oft e S1Y 3 We have to have more people loooking after this. The fencing is not complete anywhere.

As far as Bengal is concerned, we have about 2,828 kilometres of fencing out of the sanctioned 3,326 kilometres. Similarly, we have this kind
of border gap in Rajasthan, in Gujarat and in Punjab area. Where the ITBP looks after the border in the Kashmir area, the building of the Gwadar Port
and the road that is connecting the two countries which are not so friendly with us, through our land, is one of deep concern. I would like to know as
to what our Government is thinking in terms of connection to the Gwadar Port. How are the foreigners building the road? Why can we not build the
road there? That remains a question with the people of this country.

In the coastal areas, we have these floating Border Out Posts (BOPs). I have been, time and again, requesting about these BOPs, which are
floating. There is no doubt that speed boats have been given. But we do not have the technology; the State does not have the technology. We do not
have the drivers who can drive the speed boats. The speed boats are lying there. We need technical support for maintenance of those boats. We
need technical support for their total functioning. That is not happening. You should consider this and give us some funds.

The other thing is that the State Police is demanding for watch towers. Up to certain kilometres, it is the duty of the BSF and after that it is
the duty of the State Police. Unless we have some watch towers, we are not able to watch the coastal areas when people are coming at night time
or animals are crossed over during the day or night. So, some money should be sanctioned under BADP for building these roads properly and to have
the watch towers.

There is so much to say because of the internal security that concerns us. The Defence personnel who are situated at a very high altitude,
beyond the altitude of 15,000, are not getting enough supplies. They are our children. They are looking after us. We understand that it is very
difficult to grow vegetables there. We are trying for it. But, even then they are either dying of snow storm or avalanche. So, we have to even take
care of them in a better fashion so that they can look after us better.

I would like to draw your august attention that the Registrar General of India has the totally unspent amount, under the Head of Town
Mapping, the money was unspent, under the Head of Modernisation of Data Dissemination Activity, the fund was unspent and even in the case of
non-filling of vacant posts, the fund was unspent. So, there are various areas like cyber crimes and NATGRID, all these require special attention.
We would be grateful if you can consider these. Thank you.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, many hon. Learned colleagues have already spoken on various issues concerning the Demands for
Grants of the Ministry of Home Affairs, 2017 on topics such as naxalism, extremism, encounter death figures, expenditure of the Nirbhaya Account,
modernization of police force, and border policing. They have talked about many things. I wish to refrain from the usual discourse and use this
opportunity to speak on two pillars of any society that feels it civilized.

What is the difference between a civilised society and an uncivilised, barbaric society? As I understand, it is my personal perception, just two
things differentiate the society. One is the judiciary, the judges, legal system; and the second is the police, the law enforcement authorities or the
bodies that are deputed to enforce law. These two things divide society into two very extreme ends.

Our long, rich heritage of subjugation has left very deep and indelible societal scars on all of us. When we look at our judiciary, we hear of the
CBI investigating relatives of very senior judges, of how a certain judge of the Calcutta High Court has been hauled up under contempt of court
charges and has been served with an arrest warrant, and how he in turn demanded Rs.14 crore from seven members of a Supreme Court Bench.

I am not commenting on who is right or who is wrong. I am just saying that this is showing the collapse of one of our most critical systems
exclusively due to the callousness of men who operate this system. Those who should be setting exemplary standards of personal behaviour are
bickering and fighting amongst themselves and that sends out a very wrong message to society.

Coming to the police next, as of now the average Indian is incapable of understanding whether the police is a service or the police is a force.
As far as I understand from the little bit of interaction I have been unfortunate enough to have with our police officers, whether they are IPS officers
or State police officers they all consider themselves as a force. They do not think they are here for service.

Our police establishment, especially its leaders - the Indian Police Service officers — have failed miserably over the years to change this
perception within their rank and file, within their subordinates that they are here because of the people, that their salary comes from the tax payers'
money. And I have a sneaking suspicion that this has happened because they do not depend on their salaries. The moment they start depending on
their salaries, they would actually think who their master is. But since they do not depend on it, they do not have to bother. ...(Inferruptions)

PROF. SAUGATA RQOY : Where do they get their salaries from?
SHRI TATHAGATA SATPATHY : Sir, that is for others to decide, the Government to decide.

I am quite conscious while saying this that it is easy to blame others but all political dispensations - whether it is Congress led, whether it is
BJP led, whether it is a regional party led, nobody is an exception - have felt comfortable by using the police for its own particular ends. Like the
British for 200 plus years subjugated the average Indian with the lathi, today very easily we fall in the rut and we want to use the police as our
personal force that we can use when we are in Government. When we go over to the other side, when we sit in the Opposition, then we shriek and
shout. But when we are in power we forget the injustices that are meted out to the people, the average citizen of this country.

India is a rare country where when an average citizen sees a police personnel, her or his first feeling is of fear. There is an adrenaline rush,
there is a fear and there is a desire to run away. I think except a handful of African and South American countries all across the world if you see a
policeman you feel safe. Here in India if you see a policeman what happens? I am not trying to bring in the Army or the paramilitary forces; then, it
is easy to label a person as an anti-national; either you are a bhakt or you are a Pakistani. I am not a Pakistani; I wish to be a bhakt but I wish to
live up to my standards. Here the policeman does not instil confidence in the minds of the people and in the minds of the citizens.

I will give a couple of small examples where it could be a Moninder Singh Pandher brutally killing children and walking scot-free in this country;
or a Kaliko Pul suicide note which has absolutely gone underground, under wraps maybe purposefully manipulated for investigation; or, the website
of CVC the apex body that is supposed to stop corruption in this country crashing last November, the historic November, 2016 and interestingly
wiping out all details of corrupt officials from across the country. For an instant, somebody told me it did not matter if the hard disk is affected or the
website crashes since they would have a backup of files but you would be amazed to know that there is no backup of files because when you dream
of digitisation in the country you obviously dump all the paper away. In the process we are creating new kinds of troubles.

We have to understand that whether it is high-tech or low-tech, there has to be a human interface. A technical apparatus or a technical
system does not operate on its own. The world has not come to that level of artificial intelligence where robots would be controlling a country or the



law and order system. So, when you are dreaming of a digital India, you also have to dream how to make the society more peaceful and how the
police force could be more pro-people.

You are talking about ease of doing business which is a very welcome thought. I must congratulate the hon. Prime Minister because he has
thought of this. The thought is good but how do you embolden that thought is something that we are forgetting. When you are talking about ease of
doing business, it is very important to have a society which is peaceful, which is welcoming, and which is at ease with itself.

Can you imagine any corporation or any multinational company planning to invest in a country like, say, Syria, Iraq, Afghanistan, or Libya? Can
we ever imagine that? Nobody wants to go there primarily because they all want to have a peaceful society and a peaceful country where they can
do business.

T would wind up saying that we have a police force that operates on guidelines and codes of something that was drafted in 1861. You are a
young person; so, you also do not know what 1861 was like, who was ruling India at that time and how. The police force is operating and is guided
by the Police Act that was drafted in 1861. It is working under the Criminal Procedure Code and the Indian Penal Code of equal antiquity. We can
imagine how easily these systems can adapt to a digitised world.

Sir, it is really amazing that in 2017 we are still continuing with the police system which was first conceived by the British rulers and was
meticulously designed and structured to enforce law and public order for sustaining their foreign rule.

etoltar Fmafer @ srrerefler Jew=, 3@ 3y 9y Bhv)
SHRI TATHAGATA SATPATHY : I am giving respect to you, Sir. On your order, in the end I would just like to point out two small points.

I have seen many a times when a new SP is posted in my district, the first thing the young officer does is to go out in an open jeep with five-
six people sitting at the back with big /athis. Do you know what they do, Sir? They beat up all the truck drivers, the cleaners, the helpers and the
daily labourers who go to dhabas to eat late at night because the whole day the poor people are working. They do this for about fifteen-twenty
days. Then there is an atmosphere that is created: si¥! as1 aorst wardt. s sem Then they sit back. Do you know the next step, Sir? Then they check
out the profit making thanas, police stations. Then they start the auctioning process; 'If you want to be the IIC in this police station, this is your
initial payment and this will be your monthly quota'. This is happening across the country. So, today, we talk much about giving money for police
modernisation, walkie-talkies, jeeps, guns but what about the humane angle to police? Sensitisation is a must.

AAtotofter TTUleY @ 3@ ama Jwmy abo

SHRI TATHAGATA SATPATHY : The Central Government needs to take up this charge of sensitizing the police regarding how they should handle
both criminals and victims. Unless you do that whatever money you apportion for anything, it is a total wastage and it is a shame for tax-payers like
me that my money is being wasted. Thank you, Sir.
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*SHRI ARKA KESHARI DEO (KALAHANDI): The internal security of our country is a very challenging job now-a-days. The various terrorists outfits
adopt new ways, new technology to kill innocent people of our country. The outfits like SIMI, LWE are posing threat to our internal security.

My parliamentary constituency- Kalahandi in the State of Qdisha is falling under LWE influence. Armed with new and advanced weapons,
funding from outside the border to carry out fear, terror and attack on our security personnel, armed forces and common people.

In order to control and destroy their operation our police, para-military forces be well equipped with advanced warfare, sharing of intelligence
between State, Centre and other agencies involved in these operation.

There is an increase of 11% budgetary allocation to Ministry of Home Affairs during 2017-18. I appreciate the Finance Minister's move to hike
Home Ministry's Budget to carry out modernization and improvement of weapons of police and para-military forces to counter the challenge of
terrorists outfits.

I request Hon'ble Home Minister to open one reserve CRPF Batallian at Bhawanipatna, the district headquarters of my parliamentary
constituency Kalahandi for quick and speedy movement of CRPF when there will be an attack by LWE in my district as well as bordering districts.

*SHRI T.G. VENKATESH BABU (CHENNAI NORTH): The total size of the budget for 2017-18 has come down from 13.4% of GDP for last year
(revised) to 12.7% of GDP for 2017-18. The total revenue has come down from 9.4% of GDP to 9% of GDP. The total taxes foregone is Rs. 30,000



i.e. 2% of GDP, despite an additional revenue of Rs. 75,000 crore through indirect taxes, which will hit the common man. Capital expenditure has
come down to 1.84% from 1.86%. Farm sector allocation has also fallen from 1.98% to 1.95% of GDP. While all the parameters have fallen, the
budgetary allocation for the Ministry of Home Affairs alone has shot up exponently by 11%.

It cannot be faulted given the scenario in which India is sitting as an epicenter of terrorism in South Asia and is the 2" most volatile region in
the world after West Asia. According to the latest US report, transnational terrorist groups are targeting India.

Apart from the left wing extremism which is India's greatest threat, the jihadi terrorism, drug trafficking, illegal migration, supply of fake
currencies, human trafficking, proliferation of small arms, cyber war fares, narcotics and drugs smuggling are the other threats.

Unlike other threats, the left wing extremism is ideologically driven. It has its roots in the pathetic condition of the Adivasis, whom the
Governments have repeatedly neglected and deprived off. Left extremism is a failed ideology but it cannot be tackled as a mere law and order
problem. Allocation of more funds and deployment of more armed forces will only accentuate the menace further. Instead, a considerable part of
the allotment may go for mitigating the sufferings of the Adivasis, whose habitat is the fertile soil for left wing extremism. So, sufficient fund has to
be diverted for this cause.

Around 15 million Bangladeshis have infiltrated into the north eastern states of our country, leading to demographic upheavals and threat. The
Indo-Bangladesh border stretches to 4096 Km and we have 3323 Km long border with Pakistan. We have embarked on an ambitious plan to seal
these borders, which is nevertheless an uphill task. The 2355.68 crore allotted for fencing these borders with barbed wires and for induction of high
tech surveillance is insufficient. More funds can be allotted for this, to expedite the scheme since the infiltration by cross-border terrorists has
become more frequent. The additional funds may facilitate the mapping of the border through the satellites.

Though the present hike to Home Ministry is 11%, it falls short of the hike of 24.58% in 2016-17. The distribution among various forces is not
equitable. The allotment to the seven paramilitary forces is up to a phenomenal figure of Rs. 54,985.11 crore. The Nirbhaya fund is increased by 7
times to 28.9 crore, though it is not fully utilized and the plight of women in this country is ever mounting. There is 32% increase for providing relief
and rehabilitation to the migrants, repatriates and the internally displaced people like the Kashmir Pundits. But the government could not attend to
the crux of the problem by resettling these Pundits. The compensation to the victims of 1984 anti-Sikh riots is enhanced but the culprits cannot be
booked, even after the change of guard at the Center.

There is 33% increase for the central police organization. There is an across the board increase of almost 50% for the salaries and
allowances by the cabinet ministers, MOS and former PMs. The Delhi Police has a bonanza of an additional fund of Rs. 465 crore totaling to Rs.
6378.18 crore., though the Delhi Police had not been able to fully spend the funds allotted in 2015-16. Important initiatives like the city-wide
surveillance system, etc. pending for several years saw only partial development. The law and order problem in Delhi is the worst in the country and
it is the most unsafe place for women. But, still they are rewarded with more funds. May be, they are effectively tackling the Aam Admi Government
at Delhi.

But, for the modernization of the State Police Force the allocation is reduced to Rs. 800 crore from Rs. 845 crore, This reveals the mindset of
the Center though they are aspiring to be more federalist. There has been a far cry for strengthening and modernizing the state police who, by
virtue of the proximity to the problems of insurgency and left wing terrorism, could tackle them more effectively. Further the deployment of
paramilitary forces, who are aliens to the conflict zones in the states, for prolonged periods, will breach the confidences of the local people. But the
Center wants to override the powers of the states by modifying the 7th schedule of the Constitution to include internal security either in the central
list or in the concurrent list. That mindset is echoed in the meager allocation of funds to the state police forces.

If we could change our strategy to a correct perspective with respect to our foreign affairs, we can better our relationship with China, our
mighty neighbour. If we desist from the arms race we can effectively reduce our defence budget and instead focus on growth and development.

Instead, our foreign policy has a definite shift and lenience towards US. The renewal of Indo-US Defence framework Agreement for 10 years,
the joint vision statement of Asia-Pacific and Indian Ocean are enough proofs that we had aligned with US as a pivot to Asia to contain China. The
quadrilateral defence agreement between US, India, Japan and Australia aimed at militarizing the Asia Pacific, East and South Asia and fostering
enmity in the region will aggressively boost our defence budget.

Instead we should align and support multilateral forums like the BRICS/Shanghai cooperation organization, the Community of Latin American
and Caribbean states, Bolivarian Alliance, ASEAN, SAARC, etc. which will pave way for enduring peace in the world.

Our allocation to Home Affairs and Defence may be healthy but may not contribute to the health of the nation.
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DR. RAVINDRA BABU (AMALAPURAM): Sir, on behalf of Telugu Desam Party we fully support the Demands for Grants pertaining to the Home
Ministry for reasons already enumerated by my hon. colleague. Shri Meena. I have a small suggestion to make. Taking cue from Shri Meena and
also from Shrimati Ghosh from Kolkata, I have a small suggestion. I would request the Home Minister to increase the MPLADS fund. We will
definitely be using this money for the welfare of police and also to some extent for the welfare of paramilitary staff.

In the same way, I have another small suggestion. There is a CSR element involved. We spend money for the people affected by the
industries. A fraction of this element can also be spent on the paramilitary forces which undergo a lot of stress. There is a lot of demand for these
paramilitary forces all over the country. Every State has tremendous faith in these paramilitary forces of India. Instead of asking the local police to
protect them during law and order crisis, every State usually demand deployment of paramilitary forces. We have BSF, CSF, SSB, ITBP and CRPF.
All organs of our paramilitary forces enjoy equal importance and equal credibility among the masses of India. Of late, the CRPF is incurring heavy
casualties. It is very unfortunate that sometimes we come across the news of their committing suicides.

Hon. Minister, Sir, suicide is a very pathetic and grave in nature and it gives wrong signal to other fresh recruits also. We have to understand
why there is so much of stress level especially among CRPF personnel who are away from their families and who are doing duty in very difficult
areas. siai Jsoll aga yfdaser A &, asi Siass B ol usal 3 alz YaafefiRes & amer Awwaen oft azon usan 3 They have to fight an enemy who is within the
country. s oidf & s gz w1 goater 3, 33 a2 33 Dan ordl 3 goarar oft Rogarer w1 § It is very difficult to face the enemy within the country. They are also
in the tribal areas. If any small excess is done, there will be a big news flash that excesses are being committed by the CRPF. But, there will be no
news when CRPF personnel are killed in an ambush or when 60-70 personnel are killed in landmine blasts. We do not even care about their welfare
whenever such incidents happen. So, therefore, my request is that let us periodically counsel them psychologically so as to reduce the stress level of
the CRPF personnel, especially those who are posted in field areas. We can do it either by counselling or by doing periodical rotation of those people
who are working in those difficult areas. We can bring them back to their families and expose them to a little entertainment or some sport activities,
maybe in the evenings or afternoons. Without doing such activities they are being deployed in a rigid way. That is why, sometimes they kill their
senior officers. Some CRPF officers are also getting killed by their own constabulary because they refused their leave. These are all most unfortunate
things. So, these things should also be understood.

My colleague also said that some of the Secretariat officers who make the policies and a lot of such other things for the para-military forces
should also be exposed. But, while doing that, I have a small suggestion. The para-military forces who are in the tribal areas should have
interactions with the anthropologists as they are well aware of the tribal culture. When the CRPF personnel go to the tribal areas, where the Left-
wing extremism is very rampant, as a fresh recruit or as a fresh posting, there has to be some interface, either through a psychologist or an
anthropologist, so that there can be a human understanding of the ethos and culture of those tribal areas. It will help them in dealing with the Left-
wing extremism. It is commonly happening.

When the personnel of CRPF, BSF or any para-military forces retire, let us also consider them on the lines of the Defence and give them more
benefits, that is, housing, education, post-retirement benefits, industrial incentives, some loans or such other things. It is because these are the
forces who are working 24x7. Of course, the casualty during peace time is unfortunately more than that of the war time. In India, especially after the
Left-wing extremism has started, the casualty of the forces is more than that of during the war time. This is most unfortunate that they are fighting
with their own people and dying in the service of the country. Therefore, we have to give a serious thought to the Left-wing extremism.

Not only that, let there also be a wing in the Home Ministry to understand as to why there is Left-wing extremism. Instead of treating the Left-
wing extremism as a law and order issue, let us also understand that it is a socio-economic issue and there are so many economic conditions, tribal
exploitation and tribal land alienation. If all these things are understood, the left-wing extremism can be reduced to the minimum so that the CRPF
casualties also can be reduced to the minimum. I urge upon the Home Ministry to devote more time and money for the welfare of the CRPF
personnel. Thank you very much, Sir.

SHRI B. VINOD KUMAR (KARIMNAGAR): Thank you, Sir. At the outset, I welcome the Demands for Grants of the Ministry of Home Affairs, 2017-18.



Sir, my good friend, Satpathi Ji had expressed his views on the Police across the country. Every one of us knows that law and order is a State
subject. But, at the same time, the Ministry of Home Affairs is also supplementing funds for the modernization of Police in our country and they are
allocating good funds to the State Governments to equip themselves in order to maintain law and order.

Sir, unfortunately, the budget for the Ministry of Home Affairs is only 4.5 per cent of the total budget expenditure of the Union Government. In
fact, my other friend also said that the Ministry of Home Affairs is not in the priority list of the Ministry of Finance. The total allocation is only 4.5 per
cent of the total budget which is now under consideration of this august House.

In this total budget which is around Rs.97,187 crore for this year, there is only a marginal increase of 5 per cent from the revised estimates of
2016-17 and out of this budget, 80.3 per cent expenditure is only on police, 13.7 per cent on the grants made to the Union Territories and six per
cent is on the items such as disaster management, rehabilitation of refugees/migrants, census and two other constitutional bodies like the President
of India, the Vice President and the Governors, etc.

Under Demand No.48, the amount allocated is Rs.78000 crore to police. As I mentioned just now, law and order is a State subject. The
Central Government is supplementing the State Governments for modernisation of State Police under MPF Scheme. For this also, the allocation
made by the Central Government is only 60 per cent and the rest 40 per cent share has to be contributed by the respective State Governments. This
amount is for strengthening the police infrastructure, for construction of police stations, training centres, residential houses, for equipping police
stations with the required mobility, modern weaponry, communication equipment, etc.

This year, the budget allocated for the modernisation of police is only Rs.2000 crore which is 9.5 per cent less than the revised estimates.
Moreover, last year even out of that only Rs. 522 crore were spent. It is very unfortunate. There are 29 States and seven Union Territories in this
country. They have spent only Rs.522 crore for the modernisation of police.

Telangana is a new State and everybody knows that when it was part of Andhra Pradesh, it was badly affected by the Left Wing extremism. It
is a backward State. We got only Rs.16 crore last year. Very recently, the Telangana Government under the Chief Minister, Mr. K. Chandrasekhara
Rao, has purchased modern vehicles for each police station in order to maintain law and order.

Sir, earlier we had ten districts in Telangana. Now we have created 21 more districts and now there are 31 districts in the State of
Telangana. In order to equip the police stations with the modern equipment and vehicles, we need more money. We have increased police circles,
police stations and Commissioners. Earlier, there were three Commissioners and now we have increased it by three more Commissioners because
Telangana State is an urban State and we have 42 per cent urban population.

As I have just now mentioned, Telangana State was badly affected by naxal movement earlier Last year, we met the hon. Home Minister.
We requested for allotment of funds for laying of roads in the areas badly affected by extremists, backward areas and forest areas. However, the
Home Minister was kind enough to have granted around Rs. 1200 crores last year. We are laying roads in the interior parts of Telangana. Our
Government has already taken steps in this regard and this is the answer because as mentioned by my earlier speaker, we have to see development
in the remote areas of our country in order to curb naxalism or any extremist movements. So, the hon. Finance Minister should allot more money for
the Ministry of Home Affairs for development of remote areas affected by Left Wing extremism.

Sir, I will give one example. The hon. Prime Minister had launched the programme, Sansad Adarsh Gram Yojana. I have selected a village
called Virnapalli which is a remote village affected by naxalism where around 40 youths were killed for the last two decades. By choosing that village
and by approaching our State Government, I have laid roads in that village connecting that village to the Headquarters. Now the youth of that village
are very happy. This is the way we should develop the remote areas affected by extremism.

Ancther point is regarding border management, staffing and infrastructure. As mentioned by earlier speakers, there are 70,000 vacancies in
CISF, CRPF, BSF, NCG and ITBP. Why cannot these Forces recruit youths of this country from the remote areas, particularly from the tribal areas?
There are 70,000 vacancies. I request the hon. Home Minister who is here to initiate the process of recruitment in these Forces.

Sir, as you are asking me to conclude, I will end with an important issue regarding my State. In fact, I thought of speaking on disaster
management.,

I request the hon. Home Minister to consider heat waves as also a national calamity. Cold waves are declared as national calamity by the
NDMA. I request that heat waves should also be taken into consideration.

My State, Telangana, is bifurcated from the erstwhile Andhra Pradesh. There are two or three issues relating to Telangana. I request the
hon. Home Minister to initiate action on the bifurcation of High Court and also increase the Assembly seats in both the States which was promised in
the AP State Reorganisation Act.
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*SHRI JITENDRA CHAUDHURY (TRIPURA EAST): MHA is not only mandated to maintain the law and order but to maintain peace and
harmony of the country also. Peace and harmony is such a delicate thing that can't be bought by money or achieved by use of muscle power. It



depends upon creating conducive environment and fulfilling urges of the people.

The vast hinterland of our country is affected by the Left wing extremists. Both Union and State Governments have been spending crores of
money, thousands of security forces are deployed, but disturbances prone areas have been increasing. Scores of the members of security forces and
innocent people are losing their lives almost every day, losses of property is huge. Hundreds of innocent tribal youth are languishing in the jail
without any trial, which is further aggravating the situation. What is the cause of this problem and whether this problem can solved by police
initiative only? The answer is a big No.

I urge upon the Union Government to immediately initiate the political dialogue with the groups in all Left Wing Extremists affected States,
launch massive developmental onslaught and ideological campaign together, which shall bring the affective solution in the States of Chhattisgarh,
Jharkhand, Andhra Pradesh, Assam, Odissa and Manipur, etc.

Tripura is the glaring example how this problem has been largely contained and of course the initiative is still on to heal the root cause of this
social and political problem.

I would like to submit few specific issues of Tripura which are very essential and popular demand of the State.

The Tripura Tribal Areas Autonomous District Counsel (TTA-ADC) may be empowered by amending the provision of the Sixth Schedule of the
Constitution. TTA-ADC bodies should be adequately funded by the Ministries of the Government of India and NITI Aayog, like the three tier
Panchayat.

Kok-Borok, one of the official languages of Tripura should be included in the 8 ' Schedule of the Constitution in order to preserve and promote
the language and cultural heritage of the second largest linguistic population of the State.

A holistic effort may be initiated to solve the decade long problem of the Bru people of Mizoram, who have sheltered in Tripura. To ensure
dignified repatriation of these people to their home land, a comprehensive Economic and Social package may be drawn for this ill-fated population for
the sake of their proper rehabilitation.

Assam Rifles' Complex situated in the heart of the Agartala City should immediately be handed over to the State Government in order to set
up a multi-disciplined Sports, Culture & Youth Complex.

*SHRIMATI POONAMBEN MAADAM (JAMNAGAR): I thank the Hon'ble Minister for allocating Rs. 97,187 crore in Union Budget 2017-18,
which is an increase of 5.4% over the revised estimates in 2016-17. Further, this is 9.7% higher than the budget allocation of last year. With that, I
would like to highlight some of the many takeaways from the MHA Budget for FY 2017-2018.

First, I thank the Hon'ble Minister for focusing on border management. This area has witnessed a substantial increase in budgetary allocations
for the fiscal year 2017-18. Belonging to a coastal region, I understand the need to effectively secure the country's international borders against
infiltration, trafficking and irregular crossings which has become a pressing problem courtesy Pakistani terrorist's infiltration through the India-
Pakistan international border and subsequent attacks on strategic installations over the years. I am happy to share that for the first time ever the
present Government has acknowledged the issue and has decided to enhance surveillance and detection by building fence barriers and putting up
laser walls along riverine stretches, employing sensors, cameras and tunnel detection gadgets, building roads and other infrastructures along the
borders. The budget also makes capital outlays for construction on India's international borders and for setting up mobile check posts in coastal
areas. The implementation of the comprehensive integrated border management systems (CIBMS) along the India-Pakistan border on a pilot basis is
a step in this direction and I thank the Hon'ble Minister of Home Affairs and External Affairs for implementing this. With that, I would request the
Ministry to expedite the work under CIBMS and also demand for investing more funds for border security.

Similarly, I welcome the increased budgetary allocations for the border guarding forces to improve their strength and efficiency. I would like to
mention that the Border Security Force (BSF), which has responsibility for the India-Pakistan and India-Bangladesh borders, received the highest
amount of Rs. 15,569.11 crore, an increase of Rs. 917 crores from the previous year. This highlights the government's commitment towards greater
regional integration by ensuring smooth and efficient cross-border maovement of people and goods.

Third, I would like to mention that this is the first time ever that J&K witnessed a dip in terrorism related operations and violence post
demonetization. I congratulate our Hon'ble PM, Shri Narendrabhai Modi and our Hon'ble Minister of Home Affairs, Shri Rajnath Singh for their vision
and ability to be able to curb separatist activities in J&K.

This Government stands for reform. The Government is constantly trying to revamp the Indian economy and the various sectors that were left
crippled by the previous Government. The third segment that I would like to talk about is the substantial increase in allocations made towards police
modernization and infrastructure. Under police modernization, Rs. 800 crore has been allocated for modernization of the state police forces. This
sum includes grants by the Government to states to strengthen police infrastructure in terms of training, weaponry, mobility and communication, and
establishment of secure police stations. Further, it also includes the establishment and upkeep of the crime and criminal network tracking system.
This indicates the seriousness of the present Government to improve the living and working conditions of these police organizations. With this, I
would like to request the Government regarding the need to increase MPLADS funds; of which a major chunk can be utilized for modernization of
forces of respective constituencies and the State.

However, one of the serious internal security threats that the country has been grappling with for more than a decade is the left wing
extremism. At present, 106 districts in 10 states are affected by LWE. Although the primary responsibility of fighting LWE lies with the concerned
states, the Central Government assists them by providing battalions of central armed police forces to counter the subversive activities of left wing
extremists and maintain public order. As a result, to maintain national stability and law and order situation in the country, the budgetary allocation



has been increased this year for 2017-18. I congratulate the Minister for doing so, especially at a time when the country has been witnessing
internal threats and rise of anti-socials across the states.

I would like to share my concern regarding under utilization of funds by the Ministry. Most of the schemes have found surrendered funds,
reasons pertaining to no-finalization of proposals, slow progress of construction works and procedural delays. As my suggestion, I would request
that the Ministry to explore innovative solutions to prepare flexible and workable action plans and consistently meet all deadlines and develop
strategic alternatives wherever the current strategy may not yield the intended results so as to achieve the desired physical and financial targets.

Secondly, it is really sad that it is 215t Century and we still have to debate women's safety. Women should be able to feel safe at all times and
at all places; and the responsibility has to be shared by the men, families, society and administration as a whole. As we all know that rapes, eve-
teasing and other heinous crimes against women are still rampant in the country, I would request the Ministry to step up investment to develop
infrastructure and resources for women's safety. Also, strongest possible action has to be meted out to the anti-socials so that there is a fear of
law. Further, the Ministry has to take initiatives to introduce programs in schools where children are engaged, exposed and introduced to gender
equality concepts. Lastly, we have to run gender sensitization programs across cities and villages regarding 'the right to consent' and respecting
women and their choices.

My third concern would be regarding cyber crime. With every passing year cyber attacks continue to escalate in frequency, severity as well as
impact. With that, I would like to refer to an Assocham = PwC joint study which mentions an approximate surge of 300% in cyber crime cases in
India registered under the IT Act, 2000. In this digital era, when virtual space occupies a dominant place in the lives of almost every citizen, the
challenges of controlling cyber theft and cyber terrorism has increased. Securing our nation's cyber infrastructure, cyber security is one of the most
serious economic and national security challenges. Cyber crime has emerged as the new weapon for terrorist groups to attack the economic system
of countries so that economies can be collapsed.

The upsurge in radicalization of the youth by extremists groups like ISIS, Al Qaeda and JeM in the Indian Ocean Region is one of the darkest
effects of cyber terrorism. I would like the Minister to answer in this regard, as to what are the steps that are being taken by the Ministry to address
this issue. The need of the hour for the policy-makers is to work on an integrated framework for nations at large to secure internal security from
external invasion. There is a need to step up investment in the area and also develop potential employment opportunities with regard to cyber and
allied sectors. This will help create much needed employment for the youth in the sector There is a need for policy to derive that protection is
rendered to both national and global economy as well as national and global security. India has a big role to play in fighting the virtual war against
cyber crime.

As I conclude, I request the Ministry to step up grants under the aforementioned categories. The enhanced budgetary allocations for the MHA
reflect the efforts of the Government to comprehensively overhaul the internal security set up of the country through a series of measures- such as
capacity building of security improved training, technical upgradation; enhancing intelligence gathering, analysis and dissemination; and
infrastructure development in violence affected areas as well as border regions. While the revenue outlays have been increasing, the capital outlays
have seen troughs and crests in the last four years. This indicates that while the concerned organizations have been successful in increasing
manpower, they have been unable to build up the commensurate infrastructure required for capacity building such as training schools and
laboratories, procuring arms and ammunitions, computers and surveillance equipment. Efforts, therefore, must be made to fully utilize the budgetary
outlays provided to the MHA in order to achieve a comprehensive reform of the internal security system of the country. With that, I express my
support towards the Demands for Grants under the Ministry of Home Affairs for the financial year of 2017-2018.
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17.29 hours (Shri Pralhad Joshi in the Chair)

SHRI E.T. MOHAMMAD BASHEER (PONNANI): Chairman, Sir, even though maintenance of law and order situation is a State subject, I feel that the
Government of India should not play the role of a silent spectator when things are going from bad to worse in different parts of the country. We all
know that.

Atrocities against the minorities, dalits and women and children are taking place in different parts of the States and in different parts of India.

Sir, the Government of India should act on this within the limit as per the federal system in our country. What is happening? These kinds of
incidents are taking place one after another and it is increasing like anything.

Similarly, in the name of cultural nationalism, attacks are taking place on poets, on our cultural leaders, on writers and on many authors. It is
a shame for the nation. I hope that the hon. Minister is aware of all these things and we hope that the Government will take some swift action on
these things.

I wish to say that some &€/ * I am not blaming any particular party or any body - are trying to control the entire things. They are controlling
our food habits. They are saying what you should eat. Regarding our dress code, they are dictating what our dress code should be. They are saying
everything - what cinema we should see, what music we should hear. All these things are being controlled by some J€/+ . I hope that the hon.
Minister who is aware of all these things will make a control on all these things.

I would like to say about the misuse of AFSPA and UFPA. I have talked about these things on several occasions. I hope that wisdom may
prevail upon the Government. The Government should repeal this forthwith. I demand that.

Sir, then coming to NIA, I would like to say, with all the politeness, that the credibility of NIA is diminishing. I hope that the Minister will rise
up to the occasion and ensure the credibility of the National Investigation Agency.

I am coming to another important thing, that is, with regard to fake encounters. What is happening? We call it as encounters. Actually, it is
not that. These are fabricated stories against the people. It should not be allowed. I humbly request the Government to see this very seriously. The
Government figures show that in the last four years, 555 fake encounter cases were registered across India wherein majority were being reported in
Uttar Pradesh—138, followed by Manipur — 62, Assam-52, West Bengal-35, Jharkhand-30, Chattisgarh-29, Odisha-27 and Jammu & Kashmir-26.

HON. CHAIRPERSON : Mohd. Basheer Ji, please conclude.
SHRI E.T. MOHAMMAD BASHEER : I am concluding Sir.
HON. CHAIRPERSON: I understand that but you should understand the constraints.

SHRI E.T. MOHAMMAD BASHEER : Now, with regard to emigration, it comes under the Ministry of Home Affairs. Emigration is of two types — ECR
and ECNR. Most of the illiterate people try to get some job outside India. Philippines, Bangladesh and Pakistan are our competitors. They are getting
easily emigration. Their emigration laws are very liberal. I would humbly request the Minister to take care of this thing also.

HON. CHAIRPERSON: Please conclude.
SHRI E.T. MOHAMMAD BASHEER : Please give one more minute to me. We are all one or two minutes speaking Members.

Coming to disaster management, it also comes under the Ministry of Home Affairs. I wish to submit that effective steps should be taken to



revamp the institution pertaining to disaster manager.

I have another point. The Minister also may be very kind enough. He has attended that. That is why, I am saying. The Rohingyo refugees are
suffering like anything. Within your maximum possible limit, since you are the Minister with kindness, 1 appeal to you to extend maximum
possible help to them. I am going to conclude. I am thankful to you for giving me the time. Thank you very much.
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HON. CHAIRPERSON: Smt. Kirron Kher, Madam, please take only five minutes.

SHRIMATI KIRRON KHER (CHANDIGARH): Sir, I was told that I would be given eight minutes. I would seek your indulgence, please.
HON. CHAIRPERSON : No, Madam.
SHRIMATI KIRRON KHER : Thank you very much for giving me an opportunity to present my views.

Firstly, I would like to say that the Budget for the Home Ministry focuses on the right aspects and I would like to congratulate the hon. Home
Minister, Shri Rajnath Ji for this. Many learned colleagues have spoken about it at length before me. So, I will not repeat it. In the light of growing
threats to our nation's internal security, I welcome the 5.4 per cent increase in the budget allocated to the Ministry of Home Affairs. This reflects
the Government's policy of zero tolerance to terrorism and anti-social elements. Security measures in border areas as well as in the left wing
extremist regions have been of paramount importance to our Government.

As the House may recall, eight Centrally-Sponsored Schemes were restructured and brought under an umbrella scheme called the "National
Scheme for Modernization of Police and other Forces", back in 2013. Later on, the Ministry decided to terminate this scheme, since seven out of
these eight original schemes were under the direct control of the State Governments.



However, in 2016 the Government did an excellent job in reviving the Modernization of Police Forces Scheme by merging various existing
schemes such as Crime and Criminal Tracking Network and Systems and Security Related Expenditure Schemes.

Sir, the umbrella scheme of Modernization of Police Forces strives to bring the much-needed reform in the police forces of our country. It is of
utmost importance that the police forces are well equipped to function with efficiency. Hence, I sincerely request the Government to approve the
scheme for the period till the year 2020.

The 2017-18 Budget Estimates for grants and loans to the Union Territories has seen a marginal increase of 0.5 per cent from the Revised
Estimates for 2016-17. Having said that, I would like to draw your attention to the issues pertaining to my constituency of Chandigarh.

At the outset, I am happy to note that the Budget Estimates for Chandigarh has increased from Rs.3,937.79 crore to Rs.4,312.40 crore in
2017-18. However, out of this 9.5 per cent increase in the total Budget Estimates, only 11 per cent of the budget is allocated under the capital head.

As we are aware that the funds under capital head are for developmental works, I am of the opinion that this section deserves more
attention. Moreover, when compared to the Revised Estimates of 2016-17, this year's Budget Estimates under capital head has decreased from
Rs.644.71 crore to Rs.475 crore. This roughly translates to a 26.3 per cent reduction in funds allocated to developmental activities.

Chandigarh has a population of nearly 12 lakhs and is the Capital of two States, Punjab and Haryana. On several occasions, I have been
stating that Chandigarh is catering to the needs of not just its residents but also people from neighbouring States.

Owing to its strategic location and flourishing education and health sector, Chandigarh is catering to the growing demands of people from
Punjab, Haryana, Himachal Pradesh, Uttarakhand, Jammu and Kashmir, and sometimes even Uttar Pradesh and Bihar.  To be able to keep pace with
the current scenario, Chandigarh is projected to incur an additional expenditure of Rs.1,298 crore.

About Rs.700 crore of this additional expenditure is required for the purpose of land acquisition for major works. The awards for land
acquisition have been finalised by the hon. Supreme Court. But Chandigarh Administration is facing a delay in payment of the principal amount which
is payable with an interest rate of 15 per cent per annum.

As per the Fourth Delhi Finance Commission, the share of the Municipal Corporation of Chandigarh comes to Rs.672 crore. However only
Rs.419.26 crore has been allocated. This includes Rs.100 crore for the Smart City initiatives and Rs.50 crore for the Kajauli Water Works where we
got the extra canals and we need to lay the pipes. Therefore, the Municipal Corporation of Chandigarh is in need of Rs.250 crore in addition to the
already allocated funds.

The power sector of Chandigarh has estimated an additional expenditure of Rs.145 crore. This amount is required for payment of arrears of
Rs.80 crore for the year 2015-16 and Rs.65 crore for the year 2016-17. This expenditure is in reference to supply and materials involved in the
purchase of power,

As per the order of the hon. Supreme Court and the Ministry of Home Affairs, Director General Fire Services, Civil Defence and Home Guards

Order dated 16th September, 2016, duty allowances to home guard volunteers have been increased to the minimum of the pay to which the police
personnel are entitled.

HON. CHAIRPERSON : Please conclude.

SHRIMATI KIRRON KHER : Please give me three minutes more time.

HON. CHAIRPERSON: No, not three minutes. You please conclude within one minute.

oftareht Rozur w2 & 313, it dierdl @1 aia ol Breren &, se-3uz 3 el dlere w0 8 wllst, A9 eldt &3 dieror difdmy

Due to this revision in wages, the Chandigarh Administration has incurred arrears of Rs.50 crore. Including Rs.26 crore for meeting other
outsourced staffs deployed in various Departments, an additional expenditure of Rs.76 crore is estimated for payment of wages and other charges.

Apart from this, there are four avenues which require additional funds for the purpose of creating essential capital assets. Rajnath Singh Ji
knows this. In one of his visits to Chandigarh, I had requested him. Firstly, the Government Medical College and Hospital of Chandigarh is in need of
an additional Rs.30 crore in order to procure machinery and equipment such as PET scan and Linear Accelerator. Government Medical College and
Hospital has plans of starting a trauma centre because of many accidents occur in the tri-city area and surrounding highways. All the persons are
brought to the hospital in Chandigarh as the PGI is already overburdened. So, we need this trauma centre. It requires a fund of Rs.150 crore. The
Chandigarh administration has already granted 10 acres of land through an MoU with the Government of India. But no financial grant has been
received from the Government.

Secondly, the Punjab Engineering College requires Rs.34 crore. Then, an amount of Rs.34 crore is required to purchase CTU buses and a
amount of Rs.28 crore is required for purchase of petrol, diesel and lubricant oil for that.

I take this opportunity to express that Chandigarh is leading among all the Union territories, with and without legislature, in terms of
percentage of the funds utilized. Till date, Chandigarh has utilized 82.19 per cent of the funds allocated at the stage of Revised Estimates 2016-17.
This reflects Chandigarh's fund absorption capacity and successful implementation of Government schemes and projects.

HON. CHAIRPERSON : All the relevant points about Chandigarh have already been mentioned by other han. Members. Please conclude it now.

SHRIMATI KIRRON KHER : Sir, I once again emphasise that an additional amount of Rs.1,298 crore that Chandigarh seeks is crucial for its
functioning. I would request the hon. Minister to give it to us. Thank you very much.



HON. CHAIRPERSON: One of the hon. Members has used the word, which is an unparliamentary expression. It should, therefore, be expunged.
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SHRI ABHLJIT MUKHERIJEE (JANGIPUR): Thank you, Sir. Due to paucity of time, I will mention only a few points with respect to my constituency,

Jangipur. Before that I must congratulate one of my colleagues as he has pointed out certain points with respect to paramilitary forces like CRPF,

BSF, etc. I will just urge upon the hon. Home Minister to let the cadre officer come, at least, to the level of IG, that is, Inspector General of Police.

Otherwise, there has been a lot of demoralization in the police force. I have a lot of friends in these paramilitary forces and they keep on complaining
me that there is demoralization among rank and file. I would request the hon. Minister to consider this aspect.

Sir, in respect of the Border Area Development Programme (BADP), I would like to mention that only 55 per cent fund has been allocated out



of the projected fund. My constituency shares its border with Bangladesh particularly at Pirazpur from where all fake Indian currencies enter into
India through Bangladesh. There is no fencing on that border. Right from the beginning, since 2014, I have been requesting the Government to erect
fencing over there, which is a stretch of around 27 kms.

Another very important which I want to raise before this august House is that because of lack of all weather motorable roads the BSF is
posted almost 7-8 kms inside the country which should have been housed at the border. We have already spoken with the State Government. They
have agreed to give land for integrated Border out Posts (BOPs).

I would also like to request the hon. Home Minister that since Bangladesh has been a friendly country as of now, Border Haats should be
arranged there so that no illegal activities like cattle smuggling occur, which is very common in that area itself. It is not possible to stop it without
fencing and proper securing at border.

It has also been reported that a lot of miscreants from Bangladesh enter India through Murshidabad and Malda districts. Recently, in some
newspapers it was reported that NIA has nabbed two or three miscreants who were apprehended while entering India. It is also an apprehension
that they have been trained by some foreign countries.

My next point is in respect of modernization of police. I want to know from the hon. Minister as why we cannot use UAVs or drones for
collecting intelligence before sending our troops for patrolling. Recently, around 30 personnel of CRPF have been killed because of lack of intelligence
about the terrorists' plan. The terrorists trapped our soldiers and killed them. If we give thrust on the use of UAVs and drones in modernization
programmes, we may be able to collect a lot of intelligence about terrorist activities and would be able to save lives of our jawans.

Sir, on border areas, the Paramilitary Forces, especially the BSF does not allow the farmers to grow crops higher than two feet. In Punjab the
cultivators get compensation for this. But in West Bengal the cultivators at border areas do not get any kind of compensation. I request the hon.
Minister to look into this aspect so that there is a uniform rule for all.

HON. CHAIRPERSON: Please conclude.

SHRI ABHDJIT MUKHERJEE : Sir, I have a lot of other important points to present before this august House. But due to paucity of time, I conclude my
speech. Thank you.
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HON. CHAIRPERSON : Before I call next speaker, I allow Shri Ananthkumar to present the Report of the Business Advisory Committee.
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KUNWAR BHARATENDRA SINGH (BIJNOR): I thank you for allowing me to speak on this very important topic of Demands for Grants on the Home
Affairs Budget. I would like to commend and congratulate the hon. Minister for increasing this Budget by 11.24 per cent, and also, for undertaking

the 5™ longest land border in the world of 4,096 kilometers. Then, now we will be ceiling this border completely in Bangladesh.



Sir, I will not indulge anymore in number crunching as my esteemed colleagues have already done that. I would immediately move to the topic
which has so far not been discussed by anybody.

We have given a lot of budget for the operational part in our Central Armed Police Forces in terms of equipment, night vision and all that, but
nobody has spoken about the logistical part.

In the logistical part, the welfare part is of utmost importance. The infrastructure of medical facilities of our paramilitary forces is very weak. If
a person is shot in J&K, for example, he is completely dependent on the Army or civil hospital. If he is shot in the forest of Jharkhand or any other
person, a lot of CRPF personnel are being shot there. We do not have a helicopter dedicated to this job of transporting them here. We have to rely
on the Army for this. If we compare this to the Armed Forces, they have an R&R in Delhi, they have an AFMC which trains their personnel, they have
five command hospitals and they have the base hospitals and field hospitals. This is a major problem. We are told that CAPFIMS, Central Armed
Police Forces Institute for Medical Sciences is being built in Maidangari, Delhi, but it is really lagging. It has been eight years, I think, not much has
been done there.

Similarly, the condition of housing is extremely poor of these people who have more casualties than our Army does. There is cantonment's
availability for the Armed Forces, for the Army and there is a term called 'Separated Family Accommodation' which means that the families of the
serving personnel are accommodated in the cities of their choice so that the children can study, but there is no such arrangement for any of our
Armed Police Forces is there.

Similarly, regarding ration, we saw a very distressing clip on the social media of a BSF personnel in Jammu & Kashmir showing the Dal. But if
we look deeper into this problem, there is no dedicated army supply and there is no dedicated body. So, obviously, the quality and the timely supply
of procurements is always affected. There are battalions of CRPF and other forces which have to procure the rashions locally. This makes an adhoc
arrangement with no quality control and no timely supply and, therefore, it leaves our personnel very disgruntled and upset as we saw on that clip.

Similarly, we need much more personnel employed because there is no leave reserve. We are employed to threadbare capacity, adequate
leave reserves are required in battalions. This causes frustration. We also saw another clip of a person shooting his colleagues because one person
got leave sanctioned but the other did not.

I would finally like to comment on the Gallantry service. We have a Veer Chakra in the Army, but we have no such Gallantry Award in the
CAPF.

Finally, I think it is a much workable option if we just attach the Central Armed Paramilitary Forces to the Defence Medical Corps and increase
their budget. We can, at least, accommodate them in times of injury, for providing accommodation to them and their families. Thank you.

*SHRI NISHIKANT DUBEY (GODDA): Beginning with the spike in budgetary allocation to the Ministry of Home Affairs (MHA) in 2009-10
following the Mumbai terror attacks of November 2008, the MHA has been witnessing a steady increase in its allocations over the years. In the last
three years too, allocations have increased from Rs. 61,401.78 crore in 2014-15 to 65,651.10 crore in 2015-16, and to 73,406.37 crore in 2016-17.
For the upcoming financial year 2017-18 as well, this upward trend has persisted with allocations reaching Rs. 83,823 crore, a hike of around 11.5
per cent over that of the previous year.

Of the total allocations to the MHA, allocation made under the head 'Police’ pertains to matters of internal security such as the Central Armed
Police Forces (CAPFs), Central Police Organizations (CPOs), border infrastructure, intelligence, disaster and emergency management, etc. The
increased budgetary allocations under the 'Police’ head over the years reflect the growing concerns over various internal security challenges plaguing
the country as well as a firm intent to tackle them. The emphasis has been to prioritize these threats and challenges and deal with them in a
concerted and sustained manner through security interventions and development activities.

One of the serious internal security threats that the country has been grappling with for more than a decade is the left wing extremism
(LWE). At present, 106 districts in 10 states are affected by LWE. Although the primary responsibility of fighting LWE lies with the concerned states,
the Union government assists them by providing battalions of central armed police forces to counter the subversive activities of left wing extremists
and maintain public order. Given that the Central Reserve Police Force (CRPF) is the primary force deployed in the LWE-affected states, the
Government of India had, in 2009, sanctioned funds for raising 39 additional battalions of the CRPF. As a result, the CRPF has been receiving the
highest allocations in successive budgets since then. In the previous fiscal year, the force received Rs. 16,228.18 crore, which has been increased by
another 1635.35 crore to Rs, 17,868.53 crore for 2017-18. Of the sanctioned 39 battalions, 26 have been raised till 2016 and the remainder is to be
raised by 2018-19.

Another way in which the Union government assists the LWE affected state governments is by providing funds for capacity building through
various security related expenditure (SRE) schemes. Under these schemes, the Union government reimburses the expenditure incurred by LWE-
affected states in training and operational requirements of the security forces, insurance of police personnel, ex gratia payments to the families of
civilian or security forces personnel killed in LWE violence, compensation to surrendered left wing extremist cadres under the surrender and
rehabilitation policy of the respective states, etc. In the last two financial years, i.e. 2015-16 and 2016-17 (until 15 November 2016), funds released
to LWE states under these schemes were Rs. 258.65 crore and 111.49 crore respectively. For the upcoming fiscal year, the budgetary allocation
under SRE has been pegged at Rs. 1,222 crore, an increase of Rs. 380 crore from the previous year. Since SRE also comprises expenditures incurred
by Jammu and Kashmir and insurgency affected states in the North East, the rise of almost 45 per cent under this head could be because of the
deteriorating security situation and the expectation of a consequent rise in spending under SRE in these states.

Border management is the second area that has witnessed a substantial increase in budgetary allocations for the fiscal year 2017-18. The
need to effectively secure the country's international borders against infiltration, trafficking and irregular crossings has become even more pressing
following a series of successful infiltration attempts by Pakistani terrorists through the India-Pakistan international border and subsequent attacks on



strategic installations in the past couple of years. These attacks have raised serious concerns about the effectiveness of the present border
management system in thwarting such border breaches and have compelled the Union Government to undertake measures to fortify the India-
Pakistan and India-Bangladesh borders in particular. Towards this end, the Union Government had decided to enhance surveillance and detection by
building ditch cum fence barriers, putting up laser walls along riverine stretches, employing sensors, cameras and tunnel detection gadgets, building
roads and other infrastructures along the borders. The implementation of the comprehensive integrated border management systems (CIBMS) along
the India-Pakistan border on a pilot basis is a step in this direction. Accordingly, Rs. 2,600 crore has been allocated for border infrastructure, of
which 2,355 crore is for capital expenditure i.e., spending on fences, electronic surveillance gadgets, etc. This amount, however, is lower than the
Rs. 2,490 crore provisioned for 2016-17. One of the reasons for the lower allocation could be the under or non-utilization of funds due to various
reasons, a fact revealed by the revised budget of 2016-17, where the expenditure under capital outlay has been reduced to Rs. 1,722.33 crore.

Similarly, budgetary allocations for the border guarding forces have been substantially increased to improve their strength and efficiency.
Allocations under this sub-head are made for raising additional battalions, training, procurement of weapons and ammunition, administrative
requirements, etc. The Border Security Force (BSF), which has responsibility for the India-Pakistan and India-Bangladesh borders, received the
highest amount of Rs. 15,569.11 crore, an increase of Rs. 917 crores from the previous year. Furthermore, the Land Port Authority of India (LPAI),
entrusted with the mandate to build and manage integrated check posts (ICPs), received Rs. 300 crore for 2017-18, an increase of 241 per cent from
the previous year. This highlights the government's commitment towards greater regional integration by ensuring the smooth and efficient cross
border movement of people and goods. Likewise, the Border Area Development Programme (BADP), a scheme to meet the infrastructural
requirements of the border people, received an enhanced allocation of Rs. 1100 crore, an increase of 11 per cent from 2016-17.

The third segment which received a substantial increase in allocations is police modernization and infrastructure. Under police modernization,
Rs. 800 crore has been allocated for modernization of the state police forces. This sum includes grants by the Union Government to states to
strengthen police infrastructure in terms of training, weaponry, mobility and communication, and the establishment and upkeep of the crime ad
criminal network tracking system (CCTNS). Building projects, both residential and office, for CAPFs and COPs received Rs. 4008.06 crore, indicating
the seriousness of the Union Government to improve the living and working conditions of these police organizations.

The Intelligence Bureau (IB), which in recent years has been augmenting its strength, has also received an allocation of Rs. 1,577 crore, an
increase of 11 per cent from the previous year. Most of the expenditure, however, will be revenue outlay indicating an increase in spending on
salaries and perks of personnel. In the past, the IB was functioning at a reduced strength with a shortfall of around 2000 agents, but in the
aftermath of the Mumbai terror attack, calls were made to strengthen the IB in a comprehensive manner through increased recruitments, among
other things. The IB has been recruiting personnel since 2009, but this is yet to reflect accurately in the manpower strength since full induction of
operatives would only happen after the completion of their training.

Last but not the least, Delhi Police, the National Emergency Response System for crimes against women and national disaster schemes have
also received increased budgetary allocations for the fiscal year 2017-18. The enhanced budgetary allocations for the MHA since 2009 reflect the
efforts of the successive Union Governments to comprehensively overhaul the internal security set up of the country through a series of measures,
such as capacity building of security and law enforcement organizations through strength augmentation, improved training, modern weaponry and
other infrastructure, technical upgradation; enhancing intelligence gathering, analysis and dissemination; infrastructure development in violence
affected areas as well as border regions; improving responses to natural disaster and other emergencies; etc. The budgetary allocation for the fiscal
year 2017-18 is a continuation of this process. Though the Union Government has been making substantial budget allocations to the MHA, the
Ministry's efforts to bring about the desired reforms have, however, shown mixed results so far. While the revenue outlays have been increasing, the
capital outlays have seen troughs and crests in the last four years. This indicates that while the concerned organizations have been successful in
increasing manpower, they have been unable to build up the commensurate infrastructure required for capacity building such as training schools and
laboratories, and procuring additional vehicles and boats, arms and ammunitions, computers and surveillance equipment, etc. Therefore, efforts
must be made to fully utilize the budgetary outlays provided to the MHA in order to achieve a comprehensive reform of the internal security system
of the country.
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HON. CHAIRPERSON : The name will not go on record.
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*DR. THOKCHOM MEINYA (INNER MANIPUR): The Ministry of Home Affairs is responsible for matters concerning internal security, centre-
state relations, central armed police forces, border management and disaster management. In addition, the Ministry also makes certain grants to
the union territories.

Due to the Union's mandate under Article 355 of the Constitution to 'protect every state against external aggression and internal disturbance
and to ensure that the Government of every state is carried on in accordance with the provisions of the Constitution', the Ministry is supposed to
monitor the internal security situation, issue appropriate advisories, share intelligence inputs, extend manpower and financial support, guidance and
expertise to the State Governments for maintenance of security, peace and harmony.

If we overview the fund allocation, the Ministry of Home Affairs has been allocated Rs. 97,187 crore in Union Budget 2017-18. This is a small
increase of 5.4% over the revised estimates in 2016-17, which was Rs. 92,170 crore. Further, this is 9.7% higher than the budget allocation of last
year, which was Rs. 88,547 Crore. The budget for the Ministry of Home Affairs constitutes 4.5% of the total expenditure budget of the Union
Government in 2017-18.

Of the total budget estimates for 2017-18, 80.3% expenditure is on police; 13.7% is on grants made to union territories (UTs) and 6% is on
miscellaneous items such as disaster management, rehabilitation of refugees and migrants, census and Cabinet.

For Police, in 2017-18 Budget, Rs. 78,000 Crore has been allocated towards police. This is the largest expenditure item for the Ministry as it
constitutes 80.3% of the ministry's total budget. Budget estimates for police has increased by 6.4% from revised estimates for 2016-17, which was
Rs. 73,328 Crore.

Towards Grants and Loans to Union Territories, around 13.7% of the Ministry's budget, i.e. Rs. 13,357 Crore has been allocated for grants and
loans for the administration of union territories. The 2017-18 budget estimates for grants and loans to union territories has seen a marginal increase
of 0.5% from revised estimates for 2016-17, which was Rs. 13,350 Crore.

The other miscellaneous expenditure items of the Ministry of Home Affairs have been allocated Rs. 5,830 Crore. This includes subjects such
as disaster management, rehabilitation of refugees and migrants, and administrative matters (relating to the census, the secretariat and Cabinet).
This constitutes 19.2% of the Ministry's total budget for 2017-18.

Regarding issues in Border Infrastructure and Building Projects for Central Police, in 2016-17, the budget estimates for border infrastructure
and management was Rs. 2699 crore. This was reduced by 28.5% to Rs. 1929 crore at the revised estimates stage. The Standing Committee
observed that the Ministry was unable to spend the reduced allocation at the revised estimates stage which was an indicator of underperformance.

Building projects include allocations for construction of office and residential buildings for the central armed police forces and central police
organizations, and other intelligence, research and training institutes. For 2017-18, Rs. 4,008 crore has been budgeted towards such building
projects. This is around 34% higher than the revised estimates for 2016-17, which was Rs. 2992 crore.

However, the Standing Committee had noted that there has been an underutilization of funds in relation to various plan schemes. In
particular, it highlighted the underutilization in schemes related to infrastructure for the central armed police forces and border management.

For 2017-18, the central government has made allocations towards four schemes related to modernization of police. These include
Modernization of State Police Forces scheme; the Crime and Criminal Tracking Network and Systems (CCTNS) scheme; Security related expenditure
(SRE) scheme; and Special Infrastructure scheme (SIS) for Left Wing Areas. Overall, the 2017-18 budget estimates for the schemes related to
modernization of police is Rs. 2,022 crore. This is 9.5% lesser than the revised estimates for last year, which was Rs. 2,235 crore.

The major items covered under the MSPF scheme include mobility, weapons, equipment, training infrastructure, computerization and forensic
science and infrastructure development. In 2016-17, Rs. 522 crore was released to the 29 states under the MSPF scheme. State police forces suffer
from a shortage of vehicles. As a result, this has reduced their response time and efficiency.

Audit reports of the Comptroller and Auditor General (CAG) had observed that several of the new vehicles procured had replaced old ones, or
had been diverted towards escorting of VIPs. Some vehicles remained unused due to a shortage of drivers. As of January 2015, state forces had a
total of 1,63,946 vehicles. This was 30.5% lesser than the required stock of vehicles (2,35,339 vehicles).

The NDRF is a specialized force that is responsible for disaster response and relief. For 2017-18, the budget estimates for the NDRF is Rs.
650 crore. This is marginally higher than the revised estimates of Rs. 647 crore for 2016-17. In the past, there has been a reduction of allocated
funds at the stage of revised expenditure due to delays in development of infrastructure of various battalions of the NDRF. In this regard, the
Standing Committee had recommended that procedural complexities in relation to infrastructure development of the NDRF battalions should be
minimized. This view was seconded by the CAG.

The Disaster Management Act, 2005 assigns the general superintendence, direction and control of the NDRF to the NDMA. However,



currently the Ministry of Home Affairs is responsible for its deployment and other administrative matters. This causes a lack of clarity over the
supervision of the NDRF.

National Disaster Management Authority (NDMA) is a planning and policy making body created under the Disaster Management Act, 2005. As
per the 2005 Act, the NDMA is mandated to make recommendations for the provision of funds for mitigation and relief and grant of loans to persons
affected by disasters. However, the Standing Committee has observed that the NDMA has failed to fulfill its mandate of recommending the provision
of funds towards disaster management.

As on February 2014, of the 10 projects which were recommended to be taken up by the NDMA during the 11th Five Year Plan (2007-2012),
four were yet to be approved. Of the remaining five projects which were approved, one project, i.e. micro-zonation of major cities, has been
completed. The remaining four are under various stages of implementation.

Hence, I oppose the Demands for Grants under the control of the Ministry of Home Affairs.
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HON. CHAIRPERSON : The time of the House is extended till the Demands for Grants of the Ministry of Home Affairs are completed.
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*SHRI PREM DAS RAI (SIKKIM): I support the budgetary provisions of the Ministry Home Affairs. I want to raise the issue of H.H. Karmapa
Ugyen Trinky Dorjee. The Home Minister has to take substantive steps to ensure that he can visit Sikkim. Much of the problems will be settled
which are growing slowly into a political issue in my State.

The second issue is to make Sikkim a full tribal State. Today, Sikkim's major issue is this. All the 11 communities of Nepali community can be
categorized as ST into the Tribal State. Already the Limboo and Tamang communities have been given this status in 2003. Hence, the rest of the
communities can also be given ST status as such, since all of them fall under the Sikkim subject category, under the 1961 Order under the Chogyal's
regime.

Hence, before 1975, Sikkim did not have the divisions in the various communities as has been thrust upon us and have changed the societal
fabric in a negative way. Hence, giving Tribal status is the only way forward.

Furthermore, we look forward to Limboo and Tamang ST communities getting their seat reservation as per the formula of 40 seats in the
assembly in Sikkim.

With these words, I support the budget of the Ministry of Home Affairs.
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*PROF. RICHARD HAY (NOMINATED): The Hon. Home Minister is both vigilant and alert. Such a large country with her inherent problems,
border incursions and with vast borders, though apparently difficult to manage well, the Hon. Home Minister and his entire team has done full justice



to the country in the most exemplary way by securing safety for all.

Though, we have gone through some minor aberrations, our country has remained one of the most peaceful nations in the world. There is
communal harmony and people of all faiths are living harmoniously. The minorities live in peace and the GOI takes measures to see that minorities
are provided with effective welfare schemes.

This government is a pro-poor and pro-farmer, for whom the government allocates grants, funds and credit for their development.

I wholeheartedly support the grants for Ministry of Home Affairs.
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HON. CHAIRPERSON : I shall now put cut motions moved to the Demands for Grants relating to the Ministry of Home Affairs to the vote of the
House.

I shall now put cut motion Nos. 2, 3 and 4 to the Demands for Grants relating to the Ministry of Home Affairs moved by Shri Jai Prakash
Narayan Yadav to the vote of the House.

The cut motions were put and negatived.

HON. CHAIRPERSON: I shall now put cut motion Nos. 5, 39, and 59 to the Demands for Grants relating to the Ministry of Home Affairs moved by
Shri Adhir Ranjan Chowdhury to the vote of the House.

The cut motions were put and negatived.

HON. CHAIRPERSON: I shall now put cut motion Nos. 14 to 27 to the Demands for Grants relating to the Ministry of Home Affairs moved by Shri N.K.
Premachandran to the vote of the House.

The cut motions were put and negatived.
HON. CHAIRPERSON: I shall now put the Demands for Grants relating to the Ministry of Home Affairs to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the
Order Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 31t day of March, 2018, in respect of the heads of
demands entered in the second column thereof against Demand Nos. 46 to 55 relating to the Ministry of Home Affairs."

The motion was adopted.

HON. CHAIRPERSON: The Demands for Grants relating to the Ministry of Home Affairs are passed.

HON. CHAIRPERSON: The House stands adjourned to meet on Monday, the 20th March, 2017 at 11 a.m.



